aaI AUGUAT 19, 1978

STATEMENT RE. MAINTENANCE
OF INTERNAL SECURITY (AMEND-
MENT) ORDINANCE

THE MINISTER OF HOME AF-
FAIRS (SHRI X. BRAHMANANDA
REDDY). I beg to lay on the Table
an explanatory statement (Hindi and
English versions) g.ving ressons for
ummediate legislation by the Mainte-
nance of Interna]l Security (Amend-
ment) Ordinance, 1976

1328 has

CONSERVATION OF FOREIGN EX-

CHANGE AND PREVENTION OF

SMUGGLING ACTIVITIES (SECOND
AMENDMENT) BILL*

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING
(SHRI PRANAB KUMAR MUKHER-
JEE)} 1 beg to move for leave to in-
troduce a Bill further to amend the
Conservation of Foreign Exchonge and
Prevention of Smugghng Activities
Act, 1974

MR SPEAKER The question 18

“That leave be granted to intro-
duce a Bill further to amend the
Conservation of Foreign Exchange
and Prevention of Smugghng Ach-
vities Act, 1974"

The motion was adopted

SHRI PRANAB KUMAR MUKHER.-
JEE- I introducy the Bill

S rem—

STATEMENT RE. CONSERVATION

OF FORRIGN EXCHANGE ARD

PREVENTION OF SMUGGLING

ACTIVITIES (AMENDMENT) ORDI-
NANCE

THE MINISTER OF STATE IN
SEARGE OF THE DEPARTMENT OF

X t0 Iy tho'l'ablemuplm:
tory® siatament (Hindl aad  Eaglish

?

The Lok Sabha adjourned for Lanch
tll Thirty wminutes past Fourteen of
the Clock,

The Lok Sabha re-assembdled after
Lunch at Thirty minutes past Fourteen
of the Clock

[Mr Drpury-Spsarzz wn the Chairj

MOTION RE NATIONAL POLICY
FOR CHILDREN--Comtd

MR. DEPUTY-SPEAKER We re-

sume discussion on the National Policy
on Children

SHRI PRIYA RANJAN DAS
MUNSI (Calcutta-South) Mr
Deputy-Speaker, Sir, the recom-
mendation on certmin observations of
the Boarg with regamid t> the policy
on cluldren of our coumtry is, really
speskung, a very yood outcome and @
very good exercise 1 have patiently

puty Minister on the last day of the
previous session ] also> congratulate
hum for hus attitude towards the chil-
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